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 dum  thereto  published  in  Noti-
 fication  No.  G,  S,  R.  037  in
 Gazette  of  India  dated  the
 l%th  July,  ‘1976.

 (iv)  The  Fertiliser  (Control)  Sixth
 Amendment  Order,  1976,  pub-
 lished  in  Notification  No.
 GSR.  4/8(E),  in  Gazette
 of  India,  dated  the  23rd  June,
 1976.  [Placed  in  Library.
 See  No.  LT-]097/76].

 (2)  A  copy  each  of  the  following
 Reports  (Hindi  ang  English  ver-
 sions)  under  sub-section  (l)  of
 section  69A  of  the  Companies  Act,
 1956:  —

 (i)  Annual  Report  of  the  Haryana
 Agro-Industries  Corporation
 Limited.  Chandigarh,  for  the
 year  1974-75  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  there-
 on,  [Placed  in  Library.  See
 No,  LT-098/78].

 (ii)  Annual  Report  of  the  Tamil
 Nadu  Agro-Industries  Corpo-
 ration  Limited,  Madras,  for
 the  year  1974-75,  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller
 ang  Auditor  General  ‘thereon.
 [Placed  in  Library.  See  No.
 LT-099/76}.

 Accounts  OF  II.T.,  Mapras  FOR  |  973-74
 Annuat  Accrts,  oF  UGC  ror  1973-74,
 VictorIA  MemoriaL  (AMDT.)  RULES,
 i976  &  Tamm.  Napu  Parrvate  Couicces

 (Recunarions)  Act,  976

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (  SHRI
 9.  P.  YADAV):  J  beg  to  lay  on  the
 Table:

 qd)  A  copy  of  the  Certified  Ac-
 counts  (Hindi  and  English  versions)
 of  the  Indian  Institute  of  Techn0-
 logy,  Madras  for  the  year  ‘1973-74,
 along  with  the  Audit  Report  there-
 on,  under  sub-section  (4)  of  section
 28  of  the  Institutes  of  Technology

 Act,  ‘1961.  [Placed  in  Library.
 No,  LT-00/76].

 =

 (2)  A  copy  of  the  Annual  Ac-
 counts  (Hindi  and  English  versions)
 of  the  University  Grants  Commis-
 sion,  New  Delhi  for  the  year  ‘1973-74,
 together  with  the  Audit  Report
 thereon,  under  sub-section  (4)  of
 section  0  of  the  University  Grants
 Commission  Act,  1956.  [Placed  in
 Library.  See  No,  LT-2l0/76).

 (3)  A  copy  of  the  Victoria  Memo-
 rial  (Amendment)  Rules,  7976
 (Hindj  and  English  versions)  pub-
 lished  in  Notification  No.  G.S.R.
 797  in  Gazette  of  India  dated  the
 5th  June,  1976,  issued  under  scctidn
 5  of  the  Victoria  Memorial  Act,
 1903.  (Placeq  in  Library.  See  No.
 LT-402/76).

 (4)  A  copy  of  the  Tami]  Nadu
 Private  Colleges  (Regulation)  Act,
 976  (President’s  Act  No.  9  of

 4976)  (Hindi  and  English  versions)
 published  in  Gazette  of  India  dated
 the  7th  April,  976  under  sub-sec-
 tion  (3)  of  section  3  of  the  Tamil
 Nadu  State  Legislature  (Delegation
 of  Powers)  Act,  1976.  [Placed  in
 Library.  See  No.  LT-03/76].

 32.03  hrs.

 MESSAGES  FROM  RAJYA  SASHA

 SECRETARY-GENERAL:  Sir,  I
 have  to  report  the  following  messages
 received  from  the  Secretary-General
 of  Rajya  Sabha:—

 (i)  “In  accordance  with  the  pro-
 visions  of  rule  Wt  ०  the  Rules  of
 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  enclose  a  copy  of  the  Factorics
 (Amendment)  Bill,  1976,  which  has

 been  passed  by  the  Rajya  Sabha  at
 its  sitting  held  on  the  lth  August,
 1976.”

 (ii)  “In  accordance  with  the  pro-
 visions  of  rule  i4l  of  the  Rules  of
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 {Secretary-Genera}]
 Procedure  and  Conduct  of  Business
 am  the  Rajya  Sabha,  T  am  directed
 to  enclose  a  copy  of  the  Essential
 Commodities  (Amendment)  Bill,
 1976,  which  has  been  passed  by  the
 Rayya  Sabha  at  its  sitting  held  on
 the  lJth  August,  1976"

 I2  i  hrs.

 BILLS  AS  PASSED  BY  RAJYA
 SABHA

 SECRETARY-GENERAL:  Sir,  I
 lay  on  the  Table  of  the  House  the
 following  Bills,  as  passed  by  Rajya
 Sabha:

 (!)  The  Factories  (Amendment)
 Bull,  1976.

 (2)  The  Essential  Commodities
 (Amendment)  Bill,  976

 hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 ,
 REPORTED  DEATH  OF  ONE  HUNDRED

 BABIES  IN  TWO  DELHI  HOSPITALS
 BECAUSE  OF  HOSPITAL  INFECTION

 SHRI  M  C  DAGA  (Pah):  I  cali
 the  attention  of  the  Minister  of  Health
 and  Family  Planning  to  the  following
 matter  of  urgent  public  importance
 and  request  that  he  may  make  a
 statement  thcreon:

 “Reporteg  death  of  one  hundred
 babies  in  two  Delhi  hospitals  due  tu
 mdaiscriminate  use  of  antibiotics
 because  of  hospital  infection”

 THE  MINISTER  OF  HEALTH
 AND  FAMILY  PLANNING  (DR.
 KARAN  SINGH):  Government’s  atten-
 tion  has  been  drawn  to  press  reports
 regarding  the  alleged  dcaths  of  00
 babies  in  Delh:  Hospitals  due  to  hcsp:-
 tal  infection  Mortality  among  new-
 born  infants  38  due  to  many  factors
 including  Dnuarrhoea  Salmonella  is
 commonly  found  in  diarrhoea  of  in-
 fants,  but  Salmonella-Newport,  which
 is  a  resistant  variety,  wes  detected

 for  the  first  time  in  Kalaviti  Saran
 Children’s  Hospital  in  Septeriber  1975.
 From  then  to  date  a  total  of  325

 cases  of  thig  infection  amongst  infants
 were  detected  in  three  hospitals,  out
 of  which  43  have  proved  fatal.  This
 wos  not  due  to  indiscriminate  use  of
 antibiotics,

 All  Government  hospitals  in  Delhi
 have  adequate  machinery  to  detect
 and  deal  with  hospital  infections,
 which  can  be  of  various  types.  How-
 ever,  in  view  of  the  importance  of  the
 matter.  Government  hawe  set  up  a
 Group  of  four  experts  to  investigate
 this  new  variety  of  infection  as  well
 as  other  hospital  infections,  and  sug-
 gest  further  remedial  measures  within
 a  month.  A  copy  of  the  Resolution
 containing  the  terms  of  reference  and
 composition  of  the  Expert  Group  is
 placed  on  the  Table  of  the  House.

 New  Delhi,  the  9th  August,  976

 RESOLUTION

 Increase  in  the  incidence  of  hospital
 cross  infection  in  Delhi  hospitals  has
 been  reported  in_  the  recent  past
 Government  has  also  learnt  that
 a  virulent  form  of  infection,  namely
 Salmonella-Newport,  has  been  de-
 tected  in  the  paediatric  wards  of
 some  of  the  hospitals  and  this  has
 also  resulted  in  higher  mortahty  of
 infants  The  problem  of  hospital  cross
 infection  was  recently  examined  in  a
 yoint  ICMR-WHO  Workshop  on  “Mic-
 robiological  Investigations  on  hospital
 Cross  Infections’  he'd  in  January,
 976

 To  determine  the  prevalence  of  in-
 fections  in  Delhi  hospitals  in  general,
 and  of  the  Salmonella-Newport  in
 Particular,  the  sources  of  such  infec-
 tion,  their  spreacl,  the  measures  taken
 and  those  required  to  control  the  spread
 ef  such  infection,  the  Government
 have  decided  to  appoint  a  Group  con-
 sisting  of.—

 l.  Dr.  L.  N.  Mohapatra,  Professor
 of  Microbiology,  All  India  {n-
 stitute  of  Medical  Sciences,


